OFFICE OF DIRECTORATE GENERAL OF FOREIGN TRADE
Udyog Bhawan New Delhi-110011

SCOMET Minutes IMWG

Minutes of Inter-Ministerial Working Group (IMWG) Meeting No. 09/2018-19 on Special Chemicals,
Organisms, Materials, Equipment and Technologies (SCOMET) held on 23.12.2019 at Udyog Bhavan,
New Delhi

Meeting No. 09 (2019-20) of Inter- Ministerial Working Group (IMWG) was held under the Chairmanship of
Shri Vijay Kumar, Addl. DGFT on 23.12.2019 at 11.00 AM in Room No. 04, H-Wing, Udyog Bhavan, New
Delhi to consider the applications for export of dual use ‘SCOMET” items.

2. Altogether 126 applications (including 64 deferred cases and 03 additional agenda cases) were considered by the
IMWG, out of which total 66 cases were approved (including 44 post-facto approvals), 02 cases returned without
action (due to deficient application), 01 withdrawn, 01 dropped and remaining 56 cases deferred due to want of
comments/NOC from concerned IMWG member agencies or in await of information/clarification from the
applicant firms. After deliberations, the decisions of the IMWG are indicated in the tabulated statement given
below:

PART - A: Details of cases (applications)

-SI No F|rm s name and F1Ie No ] Decnsmn orIMWG

Tk M/s ALKYL AMINES CHEMICALS LTD , NAVI MUMBAI |01/21/089!50171/AM20f

e
T M/s CINE PAC STRUCTURES PRIVATE LIMITED , PUNE, ,01/21/089/50199/AM20/ |Deferred
3 M/s FLOWSERVE £ INDIA CONTROLS PVT LTD, " 101/21/089/50201/AM20/ 1Approved o
BANGALORE |
4 /s KEYSIGHT TECHNOLOGIES INDIA PRIVATE LIMITED, 101/21/089/50207/AM20,’ iApproved
BANGALORE
5 |M/sROLEX LOGISTICS PRIVATE LIMITED, BANGALORE ‘01/21/089/50210/AM20/ iApproved
6 ‘M/s SULZER INDIA PRIVATE LIMITED. PUNE ~01/21/089/50212/AM20/ |approved
7 M/ B ANGALORE BIOTECH LABS PVT LTD. BANGALORE ,01/21/089/50223/AM20/ ]Approved
8 M/ FLOWSERVE INDIA CONTROLS PVT LTD, 101/21/5%39/50224/A1\n20/ " Approved subjectto |
| |BANGALORE, i |submission of declaration |
‘;on exports made toend |
| luser country from 2010
B e T S e S PR o | e C'.”"‘.’a'ds ;
s |M/s FLOWSERVE MICROFINISH VALVES PRIVATE ‘01/21/089/50226/AM20/ Approved
| LIMITED , HUBLI,KARNATAKA | ;
10 M/s SOLAR INDUSTRIES INDIA LIMITED , NAGPUR,  (01/21/089/50227/AM20/ gApproued
11 M/s GMM PFAUDLER LTD , DIST ANAND GUJARATA ? 1/21/089/50235/AM20/ Approved
12 M/s FLEXTRONICS TECHNOLOGIES (1) P.LTD. , PHASE 101/21/089/50233/AM20/ Approved
' 'HOSUR ROAD BANGALORE, | {
13 |M/s FLEXTRONICS TECHNOLOGIES (1) P.LTD. , PHASE “lo1/21/089/50240/AM20/ 'Returned Without
HOSUR ROAD BANGALORE, KARNATAK § Action (due to
; | |deficient
______ ! appllcatmn)
14 /s FLEXTRONICS TECHNOLOGIES (1) P.LTD. , PHASE 101/21/089/50239/AM20/ Returned Without
'HOSUR ROAD BANGALORE,KARNATAK Action (due to
‘; ;deﬂcient
15 IM/s FLEXTRONICS TECHNOLOGIES (1) P.LTD. , PHASE ,01/21/089f50237/AM20/ Deferred
HOSUR ROAD BANGALORE KARNATAK
16 M/s FLEXTRONICS TECHNOLOGIES (1) P. LTD PHASE |01/21/089/50236/AM20/ 15K ;Approved s
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fé'u'."ﬁé Firm’s name and File No. IDGFT (Hq) File No. Decision of IMWG

'HOSUR ROAD BANGALORE,KARNATAK

17 M/s CORROX REMEDIES PVT LTD , NASHIK 01/21/089/50244/AM20/

Approved
18 |M/s GE OIL & GAS INDIA PRIVATE LIMITED, 01/21/089/50246/AM20/ Approved
"TAMILNADU, TAMIL NADU
19 M/s ALKYL AMINES CHEMICALS LTD , NAVI MUMBAI,  01/21/089/50245/AM20/ Approved
20 M/s GRAPHITE INDIA LIMITED , NASHIK, MAHARASHTRA (01/21/089/50249/AM20/ Ap;;;ved '
21 M/s GRAPHITE INDIA LIMITED , NASHIK, MAHARASHTRA 101/21/089/50251/AM20/ 11Approved
22 M/s GRAPHITE INDIA LIMITED , NASHIK, MAHARASHTRA (01/21/089/50250/AM20/ ‘Approved
23 M/s GRAPHITE INDIA LIMITED , NASHIK, MAHARASHTRA 01/21/089/50253/AM20/ §Appmved
24 M/s BLAST CARBOBLOCKS PVT LTD.,, NAVIMUMBAI,  (01/21/089/50254/AM20/ Approved
25 IM/s HAWA VALVES (INDIA) PVT. LTD. , NAVI MUMBAI, 01/21/089/50256/AM20/ iApproved
26 M/s GRAPHITE INDIA LIMITED , NASHIK, MAHARASHTRA |01/21/089/50255/AM20/ Approved
27 f"f{}i}Vs'GliAﬁtiiTE INDIA LIMITED , NASHIK, MAHARASHTRA {01/21/089/50259/AM20/ Approved
28 |M/s SEVERN GLOCON INDIA PRIVATE LIMITED, 01/21/089/50258/AM20/ Approved
CHENNAI TAMIL NADU . |
29 M/s SEVERN GLOCON INDIA PRIVATE LIMITED, , 01/21/089/50257/AM20/ Approved
CHENNAL TAMIL NADU |
30 |M/s GULLFOSS INTERNATIONAL LLP , PUNE, 01/21/089/50263/AM20/ Approved subjectto |
‘ submission of revised EUC
i LT3 . a1 by the firm. =
31 M/s ALKYL AMINES CHEMICALS LTD , NAVI MUMBAI,  01/21/089/50264/AM20/ Approved
32 M/s ALFA LAVAL INDIA PRIVATE LIMITED , PUNE, " 101/21/089/50269/AM20/ |Approved
33 /s KUSUMA PHARMA , MUMBAI 01/21/089/50270/AM20/  Approved
3¢ [M/s HUNTSMAN INTERNATIONAL INDIA PVT. L LTD.,  01/21/089/50268/AM20/ ’AESFJved '
MUMBAI
35 M/s GRAPHITE INDIA LIMITED , NASHIK, MAHARASHTRA 01/21/085/50276/AM20/ Approved
36 M/s GRAPHITE INDIA LIMITED , NASHIK, MAHARASHTRA 01/21/089/50274/AM20/ Approved
37 M/s GRAPHITE INDIA LIMITED , NASHIK, MAHARASHTRA |01/21/089/50273/AM20/ Approved
38 M/s GRAPHITE INDIA LIMITED , NASHIK, MAHARASHTRA (01/21/089/50275/AM20/ Approved
39 M/s SOPHOS TECHNOLOGIES PRIVATE LIMITED, 01/21/089/50278/AM20/ Kpproued"w
AHMEDABAD, GUJARAT
40 M/s FLOWSERVE INDIA CONTROLS PVT LTD, 01/21/089/50280/AM20/ gApproved
BANGALORE i
41 M/sGMM PFAUDLER LTD, DIST ANAND GUJARAT 01/21/089/50282/AM20/ Deferred
42 M/s ROCKWELL COLLINS (INDIA) ENTERPRISES PRIVATE 01/21/089/50283/AM20/ IApproved
LIMIT, TELANGANA |
43 M/s GRAPHITE INDIA LIMITED , NASHIK, MAHARASHTRA |01/21/089/50286/AM20/ %Approved
44 |M/s GRAPHITE INDIA LIMITED , NASHIK, MAHARASHTRA |01/21/089/50285/AM20/ ,Approved
45 M/sL&T VALVES LIMITED , MUMBAI 01/21/089/50287/AM20/ |Deferred
46 M/s CISCO SYSTEMS (INDIA) PRIVATE LIMITED, 101/21/089/50289/AM20/ Approved
| BBANGALORE,KARNATAKA ' |
47 |M/s IDEAFORGE TECHNOLOGY PVT. LTD. , NAVI 01/21/089/50290/AM20/ ‘Approved
MUMBAI,MAHARASHTRA |
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IDGFT (Hq) File No. ?becisiéh“'é'f'ih%iv“‘v’é'

“IM/s ROLEX LOGISTICS PRIVATE LMITED, 01/21/089/50594/AM20/ Approved

BANGALORE, KARNATAKA ,

" 'M/s ROLEX LOGISTICS PRIVATE LIMITED , 01/21/089/50291/AM20/ Approved

BANGALORE, KARNATAKA |

™/s FLOWSERVE INDIA CONTROLS PVT LTD, 01/21/089/50296/AM20/ iApproved

KANCHIPURAM DIST, TAMIL NADU ;

'M/s QUALCOMM INDIA PVT LTD, 01/21/089/50295/AM20/ ‘Approved

\WHITEFIELD,KARNATAKA |

'M/s SHREE GANESH CHEMICALS, 01/21/089/50297/AM20/ ‘Approved

ANKLESHWAR, GUJARAT f

‘M/s INTEL TECHNOLOGY INDIA PVT LTD , BENGALURU, 01/21/089/50298/AM20/ Deferred

M/s ANTICORROSIVE EQUIPMENT PVT.LTD., DADAR,  |01/21/089/50299/AM20/ Approved N

MUMBAI o o

M/s ROLEX LOGISTICS PRIVATE LIMITED, 01/21/089/50306/AM20/ Approved

'BANGALORE,KARNATAKA

M/s ROLEX LOGISTICS PRIVATE LIMITED , 01/21/089/50305/AM20/ gApproved

'BANGALORE,KARNATAKA .

M/s ROLEX LOGISTICS PRIVATE LIMITED, 01/21/089/50304/AM20/ ‘Approved

'BANGALORE,KARNATAKA |

'M/s ROLEX LOGISTICS PRIVATE LIMITED 01/21/089/50303/AM20/ ‘Approved

'BANGALORE,KARNATAKA |

'M/s ROLEX LOGISTICS PRIVATE LIMITED, [01/21/089/50300/AM20/ ‘Approved

'BANGALORE,KARNATAKA :

M/s INTEL TECHNOLOGY INDIA PVT LTD, 01/21/089/50308/AM20/ Deferred

BENGALURU,KARNATAKA

'M/s ROYAL ENGINEERS & TECHNOCRATS ,PUNJAB 01/21/089/50309/AM20/ Deferred

/s L&T VALVES LIMITED , MUMBAI 01/21/085/50310/AM20/ E.Approved

M/s ALCATEL LUCENT INDIA LIMITED GURGOAN |01/21/089/50311/AM20/ " Approved

|M/s NOKIA SOLUTIONS AND NETWORKS INDIA PVT 01/21/089/50315/AM20/ ""EApproved
LIMITED GURGAON, HARYANA |

| M/s KEYSIGHT TECHNOLOGIES INDIA PRIVATE LIMITED , (01/21/089/50314/AM20/ ‘Application
BANGALORE wnthdrawn
“M/s AADHUNIK INDUSTRIES , CHINCH BUNDER, 01/21/089/50313/AM20/ Deferred
MUMBAI

M/s SWISS GLASCOAT EQUIPMENTS LIMITED,, 01/21/089/50321/AM20/ |Betarred
ANAND,GUJARAT

M5 L&T VALVES LIMITED , MUMBAI 01/21/089/50318/AM20/ Deferred

" M/s SOPHOS TECHNOLOGIES PRIVATE LIMITED, 01/21/089/50317/AM20/ Approved
AHMEDABAD |

'M/s SOPHOS TECHNOLOGIES PRIVATE LIMITED, [01/21/089/50316/AM20/ Approved
AHMEDABAD ;

*|M/s SARNA CHEMICALS PRIVATE LIMITED 101/21/089/50320/AM20/ Deferred
VAPI,GUIARAT

" M/s SARNA CHEMICALS PRIVATE LIMITED,, 01/21/089/50319/AM20/ Deferred '
| VAPL,GUJARAT ;

~|M/s BLAST CARBOBLOCKS PVT LTD. NAVI MUMBAI 01/21/089/50323/AM20/ Deferred
MAHARASHTRA :

* M/s SAAZ IMAGING SYSTEMS PRIVATE LIMITED , 01/21/089/50322/AM20/ Deferred

HYDERABAD ,
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sI. No Firm’s name and File No.

DGFT (Hg) File No.

" Decision of IMWG

ANAND GUJA RAT

75 |M/s SEVERN GLOCON INDIA PRIVATE LIMITED, 101/21/089/50325/AM20/ | Deferred
CHENNAL TAMIL NADU. o & Pl

76 M/s MOTION DYNAMICS PRIVATE LIMITED, _ |01/21/089/50324/AM20/  Deferred
'HYDERABAD, TELANGANA §

77 M/s CRANE PROCESS FLOW TECHNOLOGIES (INDIA) PVT. (01/21/089/50326/AM20/ éApprc:\:éa e
LTD. , PUNE MAHARASHTRA |

78 M/s GRINDLAYS PHARMACEUTICALS PVT. LTD. , PANVEL |01/21/089/50328/AM20/ Deferred
 MAHARASHTRA

79 M/s ANTICORROSIVE EQUIPMENT PVT.LTD.MUMBAI 01/21/089/50333/AM20/  Deferred

80  M/s ANTICORROSIVE EQUIPMENT PVT.LTD. , DADAR, 01/21/089/50334/AM20/ Deferred

: MUMBAI |

81  M/s ALKYL AMINES CHEMICALS LTD , NAV 01/21/089/50335/AM20/ Deferred

; MUMBAI, MAHARASHTRA

82 M/s NAVIN FLUORINE INTERNATIONAL LIMITED , 01/21/089/50336/AM20/ Approved
MUMBAI 5

83 M/s NOKIA SOLUTIONS AND NETWORKS INDIAPVT  01/21/089/50337/AM20/  Approved
LIMITED , CHENNALTAMIL NADU i j

84 | M/s NOBLE ECO SYSTEMS PRIVATE LIMITED, 01/21/089/50338/AM20/ Deferred
CHENNAIL TAMIL NADU | |

85  M/s SULZER INDIA PRIVATE LIMITED. , 101/21/089/50341/AM20/ Deferred |
PUNE,MAHARASHTRA |

86 M/s SWISS GLASCOAT EQUIPMENTS LIMITED, 01/21/089/50339/AM20/  Deferred

:87 M,/s SULZER INDIA PR]VATE LIMITED. , PUNE

01/21/089/50342/AM20/

88 M/s ALCATEL- LUCENT INDIA LIMITED,GURGOAN

101/21/089/50340/AM20/

Approved S

é9 M/S FLOWSERVE INDIA CONTROLS PVT LTD,

01/21/089/50344/AM20/ Deferred

BANGALORE, KARNATAKA ; _

90 M/s SOLAR INDUSTRIES INDIA LIMITED,  101/21/089/50347/AM20/  Deferred
INAGPUR,MAHARASHTRA ’

91 M/s HIMACHAL FUTURISTIC COMMUNICATIONS LTD,  |01/21/089/50346/AM20/ Deferred
'SOLAN,HIMACHAL PRADESH

02 M/;éHKéVGATI ORGANICS PVT. LTD. AHMEDABAD 01/21/089/50343/AM20/ |Approved

93 M/s IBM INDIA PRIVATE LIMITED , BANGALORE 01/21/089/50348/AM20/ Deferred

94 M/s NAVIN FLUORINE INTERNATIONAL LIMITED , 01/21/089/50349/AM20/ Deferred
MUMBAI |

95  M/s QUALCOMM INDIA PVT LTD, 01/21/089/50350/AM20/ Approved
\WHITEFIELD,KARNATAKA

96  M/s CRANE PROCESS FLOW TECHNOLOGIES (INDIA) PVT. |01/21/089/50353/AM20/  Deferred
LTD. , PUNE

97  M/s CRANE PROCESS FLOW TECHNOLOGIES (INDIA) PVT. [01/21/089/50352/AM20/ Deferred
LTD. , PUNE

98  |M/s CRANE PROCESS FLOW TECHNOLOGIES (INDIA) PVT. 01/21/089/50351/AM20/ Deferred
LTD. , PUNE |

99 M/s FLOWSERVE INDIA CONTROLS PVT LTD, 101/21/089/50358/AM20/ Deferred
BANGALORE,KARNATAKA f

100 M/s GKN AEROSPACE ENGINE SYSTEMS INDIA PRIVATE |01/21/089/50356/AM20/ Deferred

~ LIMITED,, BANGALORE,KARNATAKA }

101 M/s QUALCOMM INDIA PVT 01/21/089/50360/AM20/ Deferred

| LTDWHITEFIELD, KARN.CK\KA

E
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'Si. No Firm’s name and File No. iDGFT (Hg) File No. Decision of IMWG

102 |M/s ANTICORROSIVE EQUIPMENT PVT.LTD. DADAR, 01/21/089/50359/AM20/ Deferred
MUMBAI | &

103 M/s FLOWSERVE INDIA CONTROLS PVT 01/21/089/50361/AM20/ Deferred

| LTD,COIMBATORE, TAMIL NADU ) '

104  M/s EMERSON PROCESS MANAGEMENT (INDIA) PVT  01/21/089/50362/AM20/ Deferred
LTD, PUNE,MAHARASHTRA ' ‘

105 !Ms IDEAFORGE TECHNOLOGY PVT. LTD.,NAVI MUMBAI 01/21/089/50363/AM20/ Approved

106 M/s SARASWATI DYNAMICS PVT. LTD. , ROORKEE 01/21/089/50366/AM20/ \Deferred

107 M/s SWISS GLASCOAT EQUIPMENTS LIMITED , " 01/21/089/50364/AM20/ 'ineferred" e

| AANAND,GUJARAT

108 M/s SGL CARBON INDIA PVT. LTD. , TAL 01/21/089/50365/AM20/ Deferred
SHIRUR,MAHARASHTRA |

109 M/s CNC TECHNICS PVT LTD , HYDERABAD 101/21/089/50370/AM20/ Deferred

110 |M/s CALIBRE CHEMICALS PVT.LTD. , BOM BAY T 01/21/089/50369/AM20/  Deferred

111 M/s ANTICORROSIVE EQUIPMENT PVT.LTD. , DADAR,  01/21/089/50371/AM20/ |Deferred
MUMBAI, MAHARASHTRA :

112 M/s NOKIA SOLUTIONS AND NETWORKS INDIA PVT 01/21/089/50367/AM20/ Deferred

LlMITED CHENNA] TAMIL NADU

113 |M/s SEVERN GLOCON INDIA PRIVATE LIMITED, ,
CHENNAL TAMIL NADU.

1/089/50374/AM20/ §'6e‘f"e‘r}é&"m -

114 M/s ALKYL AMINES CHEMICALS LTD , NAVI ©101/21/089/50373/AM20/ |Deferred

MUMBAI, MAHARASHTRA

115 M/sCISCO SYSTEMS (INDIA) PRIVATE 01/21/089/50380/AM20/  Deferred

_ LIMITED,BANGALORE 7 |

116 |Ms.KSB MIL CONTROLS Ltd,, THRISSUR, KERALA 01/21/089/50382/AM20/ Deferred |

117 Ms.QUEST GLOBAL ENGINEERING SERVICES 01/21/089/50384/AM20/ Deferred
PRIVATELIMITED,BELGAUM 1 |

118 | Ms.NOKIA SOLUTIONS AND NETWORKS INDIA PVT 01/21/089/50383/AM20/ Deferred

L!MITED CHENNAI TAMIL NADU

119 Ms.CRANE PROCESS FLOW TECHNOLOGIES (INDIA) PVT.
| LTD. PUNE MAHARASHTRA

75‘1/089}'50386/AM20/ Deferred

120 |M/s ALCATEL- LUCENT INDIA LIMITED , GURGOAN 01/21/089/50385/AM20/  Approved
121 M/s NOKIA SOLUTIONS AND NETWORKS INDIA PVT 01/21/089/50392/AM20/  Deferred
LIMITED,BANGALORE
122 Mfs NOKIA SOLUTIONS AND NETWORKS INDIA PVT  |01/21/089/50393/AM20/ Deferred
LIMITED , CHENNAI, TAMIL NADU ;
123 M/s KAYNES TECHNOLOGY INDIA PRIVATE LIMITED , *01/21/089/'50327/AM20/ ‘Approved
MYSORE,KARNATAKA :
124 M/s SOLAR INDUSTRIES INDIA LIMITED , NAGPUR ;01/21/089/50297/AM19/ Deferred :
125 M/s SOLAR INDUSTRIES INDIA LIMITED , NAGPUR !6i/22176339—/55041ﬁ\3]i57 "~ |Deferred
126 M/s Barco Electronic System India Private Limited, ;01/7?/162/280/AM18/EC(S) " Dropped
Note :

(i) Deferred cases: Cases which are shown as deferred imply pending for want of comments/NOC from
the concerned Technical Agencies or requirement of additional information/clarification from the

applicant firm. i @\EL,—/ (Q{) /
/ (= B B



(i) Approved cases: Cases which are shown as Approved implies that the IMWG has recommended for
grant of export autorisation for the item and quantity applied for, with or without conditions. An SMS/E-

mail alert with reference number of application is sent once the case is electronically approved on the
IMWG portal.

(iii) Approved post-facto : Cases which are shown as Approved post-facto implies that approval
against those cases have already been issued by DGFT (Hgrs), with the approval of Chairman, IMWG in
terms of Para 2.74(1X) of HBP (Handbook of Procedure 2015-20).

(iv) Returned without action : Cases which are shown as Returned without action implies that
application is incomplete in its basis parameters and cannot be processed even after submission of
additional documents provided by the firm. In such cases, an email will be sent by SDCOMET Cell
notifying the deficiency and advise to the firm to file fresh application.

(v) Denied: Cases which are shown as Denied implies that application has been considered by the
IMWG and after due consideration, the case has not been approved due to end use / user concern or
break in supply chain.

(vi) Issue of export license by DGFT (Hgrs): W.e.f. 06.07.2018, the export licenses / authorizations for
approved SCOMET applications are issued centrally by DGFT (Hqrs) generally within three working
days from issue of Minutes of IMWG meeting subject to all mandatory compliance. An SMS/E-mail
alert with reference number of application, is sent twice to the applicant, first when the case is
electronically approved on the IMWG portal and secondly when export license is generated. The PDF
copy of export authorization is also generally not provided. SCOMET Licenses are not handed over
physically to the applicant firms and sent through Speed Post only.
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